
Govemment of Jammu and Kashmir

Department of Law, Justice and Parliamentary Affairs
Civil Secretariat
Srina*EarlJammu

subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of- 
Janrrrlu and Kashmir-Appointment of Officer In charge(OlC) Litigation'

COVERNMENT ORDER NO:-2l72JK (LD ) of 2026

DATED:- l7 - 02 - 2026

Sanction is hereby accorded to the appointment of Offrcer's of

Public WorkslR&B) Department as Oflicer In charge (OIC) Litigation for the

cases mentioned in annexure to this Govemment Order including Contempt

petition il any. pending before Hon',ble Supreme court of India/Hon'ble High

Cou(ot'J&Kan<lLadakh/CentralAdministrativeTribunaloranyotherforum.
'[ he temrs and conditions of appointment of the OIC shall be

govemcd by the provisions of Govemment Order No'1673-JK(LD) of 2021

dated 24.03.2021 .

By ortler of Government of Jammu and Kashmir'

sd/-
(Achal Sethi)

Commissioner/Secretary to Govemment

Dated:- 17 - 02 -2026No:-LAW-OIC/2/2026

Copy to the:-

l. Learned Advocate Ceneral, J&K.

2. Principal Sccretary to Hon'ble Lieutenant Covemor, Raj Bhawan'

3. Joinl Sccretary (J&K), Ministry of Home Affain, Govemment of lndia'

4. Registrar Ceneral, High Court of J&K and Lsdakh' Jammu/Srinagar'

5. Priricipal Secretary to Hon'ble ChiefJustice, High Coun ofJ&K and Ladakh'

6. Principal Secretary to Government, PW(R&B) Department'

7. Director Litigation, Srinagar/ Jammu.

8. Law Officer concerned

9. Ot]iccr ln Chargc Litigation(Olc).
10. Privatc Secretary to Chicf Secretary for information of Chief Secretary'

ll. Private Secretary to Commissioner/ Secretary Law

12. lncharge Website.

13. Govemmcnt Order file.

14. Concerned file. tu
(Jawad Murtazr Khan)

Assistant Legal Remembrancer



Annexure t0 lhc G0r,ernnrcnt order No:- l72.JK(LD) of 2026 dated 17.02.2026.

S. No.
ase No.

'I'itled
()lc

I
WP(C ) 2641/2025 litled Pee rzatla

Fa azullah

mt. NeGru Chadha, ComPanY
reta

2
PC No.2l98/2022 titled M/S R ightway

ruction Co. V/S UT ofJ&K and othersst

r. Narinder Kumar' Chief
t,.n r R&B Central Kashmir

3
WPC NO:- 2598/2023 titled Abdul Hamid

Awan V/S U'l-of J&K and others

r. Jawaid Iqbal, Executive
net r R&B Tan

4
A Hu. zoozl2ozs titled Rajnish Kumar

ersus Union Territ of J&K and others
h. Sanjay Anand, Executive
n lneGr RS Pu

5
O.A. No. )2512025 titled Shabir Ahmed

Batt Vs t rl of J&K and Others.
Er. Anil Kumar Mehra, Executive
T: R&B Division. Dodancer


